Bl TEM NO. 25 COURT NO. 2 SECTI ON Xl
SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS
Petition(s) for Special Leave to Appeal (C) No.8354/2017
(Arising out of inpugned final judgnent and order dated 09/09/2016
in WP No. 37146/ 1996 passed by t he Hi gh Court of Judi cature
Al | ahabad)
AVMAL KUMAR GANGULY Petitioner(s)
VERSUS
THE STATE OF U. P AND ORS. Respondent ( s)
(Wth interimrelief and office report)
Date : 01/05/2017 This petition was called on for hearing today.
CORAM :
HON&#39; BLE MR. JUSTI CE DI PAK M SRA
HON&#39; BLE MR. JUSTICE A M KHANW LKAR
HON&#39; BLE MR JUSTI CE MOHAN M SHANTANAGOUDAR
For Petitioner(s) M. K C Vishwakarnma, Adv.
M. Balraj Dewan, ACR

For Respondent (s)

UPON hearing the counsel the Court nmde the follow ng
ORDER
Leave granted.
Tag with Cvil Appeal No.318 of 2013.
(Chetan Kumar)
Court Master (H. S. Parasher)
Court Master

at



